CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

Original Application No.181/00269/2017

Monday this the 5" day of March, 2018

CORAM:

Hon'ble Mr.U.Sarathchandran, Judicial Member
Hon'ble Mr.E.K.Bharat Bhushan, Administrative Member

Amir Ahmed Shah.A.B

R/0.Ramlath Manzil

Androth P.O, U.T of Lakshadweep

(Via) HPO, COCHIN . Applicant

(By Advocate — Mr.K.P.S Suresh)
Versus

1. The Administrator
Union Territory of Lakshadweep
P.O Kavarathi
Pin — 682 555

2. The Secretary (Education)
Union Territory of Lakshadweep
P.O Kavarathi
Pin — 682 555

3. The Director (Education)
Union Territory of Lakshadweep
P.O Kavarathi
Pin — 682 555 o Respondents

(By Advocate — Mr.S.Manu)

This Original Application having been heard on 5.3.2018, the Tribunal on

the same day delivered the following:



ORDER(ORAL)

Per: HON'BLE MR.U.SARATHCHANDRAN, JUDICIAL MEMBER

Shri.K.P.S.Suresh, learned counsel for the applicant submitted that the
Original Application has become infructuous and hence the applicant is not

pressing the matter further. Accordingly, the Original Application is closed.

No costs.

(E.KX.BHARAT BHUSHAN) (U.SARATHCHANDRAN)
ADMINISTRATIVE MEMBER JUDICIAL MEMBER
sV

List of Annexures
Annexure A-1 - True copy of the order No.F.No.18/3/2016-

Edn/Estt(1)/701 dated 18.3.2017 issued by the 3™ respondent

Annexure A-2 - True copy of the order F.No.18/3/2016-Edn/Estt(l)
dated 4.7.2016.

Annexure A-3 - True copy of the Advertisement No.11 of the
recruitment of the Principal and other teaching posts in Kendriya Vidyalaya
Sangathan

Annexure A-4 - True copy of the Notification of the recruitment of the
Assistant Commissioner, Principal, PGTs, TGTs Miscellaneous Teachers & TGTs
(Language) 2006 in Navodaya Vidyalaya Samiti

Annexure A-5 - True copy of the Syllabus for written examinations for
the PGTs for 2012-13 and 2013-14 in Kendriya Vidyala Sangathan

Annexure A-6 - True copy of the order N0.39020/01/2013-Estt(B)-Part
dated 29.12.2015.



